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Hl THE CE11TPAL ADMHlISTF'.ATIVE Tl.UBUHAL / oJAIPUF BEHCH, 

JAIPUR 

Date Cof order: OS°'. 04. 2 003 

CP No. 50/0.'.:' (OA ~Jo::o.:::7:=:/97) 

RaIPesh Chanel S/·:: Shri Laxman Lal r/co cof Hagra Pral:ash 

Foad, Ajmer, Ex-Office Superintendent, Western Failway, 

AjIPer. 

•• Applicant 

VERSUS 

l. Shri R.R.Jharubar, Secretary, Failway Board, Rail 

Bhawan, New Delhi. 

2. Shri Yamal Yishore Agarwal, General Manager, 

Western Railway, Churchgate, Mumbai. 

? __,. Shri Naresh Kumar, Dy. Chief Mechanical Engineer, 

C&W Shop, Western Railway, Ajmer. 

4. Shri Dinesh Chanel I-Jariyat, Asstt. 

Officer (W&S), Loco Workshop, Ajmer. 

r: _,. Shri G.P.Patnel:ar, Asstt. 

(Eng.), Western Railway, Chur.::·hgate, Mumbai • 

•• Respondents 

Applicant present in person 

Mr. S.S.Hasan, c0unsel for respondents 

c CORAM: 

HON'BLE MR. H.O.GUPTA, MEMBER (ADMINISTRATIVE) 

HON'BLE MR. M.L.CHAUHAN, MEMBER (JUDICIAL) 

0 R D E R (ORAL) - - - - -
This Ccontempt Petiti·:·n has been filed fer the 

alleged dis•:•J:.eclience C•f the order d.:ited 13.7.~001 passed 

in OA Nc .• 37:2/19S,7, Ramesh Chand Vs. U.O.I. & ors. 

2. The respondent s-cc•nterr•ners have filed reply to 

the Contempt Petition. 

2.1 An affidavit has also been filed by the 
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resr:.ondent-.:·c.nt emners in which cert a in clue-drawn statement 

has been given. We have g.:.ne thrc•ugh the documents filed 

by the respondent-contemners. We are C·f the view that 

there is no wilful dis0bedience of the order of this 

Tribunal in this case. Acc0rdingly, this C0ntempt Petition 

is dismissed. N0ticees are discharged. 

2.~ We would lH:e t.:. C•bserve ·that if any c.f the 

grievances of the applicant still rerr1ain unremedied, he 

may file a fresh OA, subject tc· limitation. 

~'-(M.L.CHAUHAN) (H.O.GUPTA) 

Member (J) Member (A) 


